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ORIGINAL APPLICATION NO. 204 OF 2023 

 

IN THE MATTER OF: 

SAJAG NAGRIK MANCH & ORS.              …APPLICANTS 

                                

VERSUS 

STATE OF MAHARASHTRA AND ORS.          …RESPONDENTS  
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1 ADDITIONAL AFFIDAVIT ON BEHALF OF 
APPLICANTS 

 

2. ANNEXURE A-1 
Copy of RTI Application dated 20.12.2023 sent to 
Pune Municipal Corporation  

 

3. ANNEXURE A-2 
Copy of RTI Reply dated 29.12.2023  

 

4. ANNEXURE A-3 
Copy of photographs dated 14.12.2023 of Bluescapes 
building 

 

 

FILED BY 

 

 

 

RITWICK DUTTA       RAHUL CHOUDHARY    

ADVOCATES FOR THE APPLICANT 

N-73, Lower Ground Floor, Greater Kailash-I,  

New Delhi – 110048 

Mobile No. 9312407881 

Email:- dclaw160@gmail.com 

PLACE:- NEW DELHI 

DATE: -  22.01.2024 
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Annexure A-2109



Executive Engineer’s Office 

Building Development Department Zone No. 2 

Pune Municipal Corporation. 

Outward No. :- Zone 2/17594 

Dt.:- 29/12/2023 

 

Sarang V Yadwadkar 

A-9, Pradnyangad Apartments 

S.No. 119/3 Sinhgad Road, Pune 411030. 

 

Sub:- Information sought under the Right to Information Act 2005. 

Ref:- Your RTI application Dt. 21/12/2023, Outward No. 9332 to the  

Building Development Department. 

 

An application has been received under the Right to Information Act, 

2005 regarding the documents of Vadgaon Budruk Survey No. 13/1A / 1Pa. 

(Blue Scapes) building. With reference to the application referred to in the 

subject matter, you are hereby informed that the relevant records (copies of all 

building permission drawings, Commencement Certificates, plinth Checking 

Certificates, etc) available with this department have been made available to 

you. Also, either partial or full Occupancy Certificate for the building in the 

said residential project has not yet been issued. 

We are informing you about the said matter in accordance with the RTI 

application. 

To know. 

 

 

  

XXXX 

(Vijay Kumavat) 

Public Information 

Officer and 

Sub Executive Engineer 

Building Development 

Department Zone No. 2 

Pune Municipal 

Corporation. 
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Photographs of Bliescapes taken at night to show no occupancy in the building 
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